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“That the Bili to provide for the constitution of a welfare fund for
the benefit of advocates and for matters connected therewith or
incidental thereto, as passed by the Lok Sabha, be taken into
consideration.”

Tha question was put and the moltion was adopted.

THE DEPUTY CHAIBMAN : We shall now take up clause-by-clause
consideration of the Bill.

Clauses 2 to 38, Schedule | and Schedule I were addsd fo the Bill,
Clause 1, the Enacting Formula and the Titie were added to the Bill.
SHRI ARUN JAITLEY: Madam, | beg to move:
That the Bill be passed.
The guestion was put and the motion was adopted.
SHORT DURATION DISCUSSION
Failure of Public Distribution System and Need for Ravamping it

THE DEPUTY CHAIRMAN: Now, weo will take up the Short Duration
Discussion on the failure of the Publication Distribution System and need for
rovamping it. In fact, we were to start it at four o'clock. The time allotted for
this purpose is two hours and thirty minutes. Shri Suresh Pachouri to start
it,
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SHRI A. VIJAYA RAGHAVAN (Kerala); Thank you, Mr. Vice-
Chairman, Sir. This is a very serious matter concerning the millions of
people in our country. India's PDS has smerged as the largest food
security network in the world, covering 177.8 million households, nearly
1,000 million people, 195.9 million ration cards and .46 million ration shops.
Now, throughout the country, all, except this government, are worried about
the present situation, Not only this; they are also worried about the future of
this system. Starvation has become the order of the day. |t has been
reported from Rajasthan: it has been reported from Kerala; and it has been
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reported from Orissa. It was reportad from Maharashtra that about 350
trinal boys died because of malnutrition, in Nandurbar district. Al over the
world, the problem of malnutrition is coming down, whereas in India, it is
otherwise. Il is painful 1o note that when there is a stock of 600 lakh tonnes
of foodgrains in the FCl godowns, mere than half the children in the age
group of 1-5 years, in rural areas, are under-nourished, with girl children
suffering a more severs mainutrition. There are about 208 miliion under-
nourished people in India.

My hon. friend from the Congress Party mentioned that even the
highest court had to intervene, seeing the seriousness of this problem.
Hon. Vice-Chairman, Sir, it is a man-made calamity, The Government is
saying that this is a probiem of plenty. Sir, this is not a problem of plenty;
rather, it is a problem of empty. It is a problem of empty pockets. The
poor people in this country have no purchasing power, 1t is reflected in the
poor off-take. How has this situation emerged? How has it come about?
It has come about because of the policies of the Government. Because of
the policies that the Government is following, there is a total failure in the
agrarian situation in our country, There is a great fall in the prices of
agrarian products, whether it is rice, whether it is wheat, whether it is
coconut; whether it is coffee; whether it is mustard or any other agricultural
product. There is a sharp fall in the prices of agricultural products.
Naturally, there will be no work for the poor people in the villages. As a
result, they are not in 8 position to go to the fair price shops. Thay are not
able to purchase the things. This is one problem. Then, Mr. Vice-
Chairman, Sir, what happened just before the Budget of 2000-2001 was
presented. There was a campaign against the food subsidy. The
Government said that the amount of Rs, 9500 crores, as food subsidy, is
an exorbitant one. What is the reality? It is less than 2 per cent of the
GDP. 1t is one of the lowest among the developing nations all over the
world, Even in Sri Lanka, it is 3.5 per ¢ent; in Egypt, it is 4 par cent; ours
is less than 2 per cent, but it was projected as one of the highest.

They decided to cut short the subsidy for the PDS. Actually, the
aim was to deliberately wind up the PDS to please the advanced countries
of the world, to please the IMF, 10 please the World Bank, and to please
the W.T.O. An attermpt was there to phase out the assets of the system,
and, because of that, the Government decided to cut down the subsidy.
They decided to enhance the price. Now, what is the situation? This
stockpile is not as a result of plenty, which the ruling party is always joyfully
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claiming, but it is as a result of a massive 87 per cent increase in the price
of wheat and a 68 per cent increase in the price of rice, than what was
announced at the time of the Budget-2000. Naturally, it was reflected in the
off-take. Now, the current situation is that the off-take has fallen like
anything. Immediately after this situation, most of the States were reluctant
to lift foodgrains from the FCI. Last year, the BPL wheat ‘was not lifted by
Andhra Pradesh, Assam, Kerala, Manipur, Mizoram, Sikkim, Tamil Nadu,
Tripura, Chandigarh, etc. What is the situation? There are no takers. It is
because the price of wheat under the TPDS was kept above the prevailing
market price. Who did it? The Government did it. 1t reflects a myopic
attitude on the part of the Central Government. What have you done? You
have enhanced the prices. Otherwise, how is it possible that the off-take
came down to this level?  So, this is a man-made calamity. This is a
calamity created by the Central Government. This is an offence committed
by the Central Government against the most down-trodden section of our
society,

Sir, secondly, there is this division -- AP.L. and BP.L. paople.
Wwho are those APL people? Are they that much rich? Are they big
people? Who will go to the ration shop? Sir, only those people who
belong to the poor income bracket will go to the ration shop. No doubt;
the rich people won't go to the ration shops. You have divided them into
APL. and B.PL  What have you done? You offered APL people
foodgrains at a price which was higher than the market price. Mr. Minister,
this price is higher than the open markel price for the A.P.L. people. Are
they mad people? Why will they go to the fair price shops? The Minister is
thinking like that. For the A.P.L. peopls, the price tag is higher than the
open market. Naturally, there was no purchase by tha AP.L. people. After
that, what was the result? Sir, there was a good system of PDS in Kerala,
It was affected. Almost a 100 per cent oif-take was there, R was affected
by this attitude of the Central Government. What happened in Orissa, a
vary backward State? In Orissa, the allocation of wheat is about 50,000
tonnes. They digd not-take the quota, even for the BPL. They take only
one-third of the rica. Why?7 It is because you have created a very difficult
problem for the poor peopie. Regarding the targated groups of the B.P.L.
.{Tima-bell ringl)... -- this is a very serious issue. Even within the BPL,
they have again divided the people.
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SHRI A. VIJAYA RAGHAVAN: Then, the Government announced
the 'Antyodaya Yojana'. There is poor man. Is there a division between the
people who are starving? Would there be a division between these
people? They have divided those people who are suffering from starvation.
| am not opposing ‘Antyodaya’. But it should be extended to all people.
The rates under Antodaya should be extended to all those people who are
below the poverty ling. It should not be mited to only one crora people. It
should be given to all those who are below the poverty line, to all
agricultural workers and 1o all those who belong to the Scheduled Castes
and Scheduled Tribes.,

Now, | come 1o the question of procurement pricaes. Every year,
their price is increased. Who is benefiting ot of 7 Last year, Rs.950
crores worth of food subsidy was announced. The actual expenditure was
a littie over Rs. 13,000 crores. Who benefited out of it. It was only the rich
and none else. You did not give benefit to the poor people. Every year
you increase the procuremsent price and the burden shifts on to the poor
people. In short, 44 per cent of the expenditure incurred subsidises the
rich, 40 per cent of the expenditure is spent on the FCI. Only 16 per cant of
the expenditure is spent on the poor. Everyday you are spending Rs.18
crores for keeping the extra wheat in the FC! godowns. What was the
stock in the FCI godowns last year and how much did you procure? Three
years back, the stock in the FCi godowns was 280 lakh tonnes. This year
you had 220 lakh 1onnes and the current season ancther 200 lakhs
procured. But there was no off-take, Why are you adopting such an
irrasponsible  atlitude? The NDA Government led by the BJP is
systematically trying to destroy the whole systemn. | demand that they
should come forward with a concrete proposal to help the poor, Actually,
by your actions, you are cheating the poor and keeping the whoie system in
a bad shape. If you are serious, revamp the whole system and come
forward with a food-for-work programme to help the poor. Allot at least
one lakh tonnes of foodgrains for this programme. If you do that, at least
five lakh people will benefit by that. So that you have to introduce a
massive prograrmme.

You have been procuring lower quality foodgrains. Last year, when
we raised the issue, the hon. Minister assured us that he would not procure
the low quality foodgrains. But, because of your political compuisions, you,
again, this year, procured the lower quality foodgrains, The net result of it
is that when you exported rice to indonesia, it was rejected; when you
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exported wheat 10 Ilraq, it was rejected. Iran also rejected your wheat
export. They were rejected because of their poor quality.

Sir, the Government has decided to export wheat with a price tag
of Rs.4,300 per tonne, | would like to know whether he is ready to give
wheat to the poor in India at this price. When you are helping foreigners by
exporting your wheat at this price, why can't you come to the aid of the
poor in india? (Trme-bell) Kindly be sympathetic to the poor in India also.
Kindly come with some concrete proposals so that the poor can get
foodgrains at a cheaper rate through the PDS,

Sir, there should be a programme to help the people of the north
eastern part and of Kerala people, where we have food deficit. At this hour
of crisis, the Central Government want to pass the burden with the State
Government. The States do not have adequate storage capacity. West
Bengal needs 4 million tonnes of foodgrains, whereas it has a slorage
capacity of only 1.8 million tonnes. Sir, Tamil Nadu spends subsidy worth
Rs.400 crores, white Kerala spends Rs.200 crores of subsidy, A.P. spends
nearly 500 crores,

Sometimes, our State is giving subsidy on par with the Centre;
and, sometimes, it is more than the Centre. Now, you are telling that the
entire burden should be borne by the States. So, this is an attempt to
abolish the system. You have to come with a concrete proposal. The issue
price for the APL people should be reduced. The issue price for the BFL
paople should be reduced. The Antyodaya Scheme should be extendedg to
the people belonging to the Scheduled Castes, the Scheduled Tribes and
the OBC. You should come with a concrele proposal,

THE VICE-CHAIRMAN (SMRI SURESH PACHOURI): Please
conclude now.

SHRI A. VIJAYA RAGHAVAN: One last point | want to mention.
Today is “Vinayaka Chaturthi* day. He is a worshipper of Lord Ganesha. But
I came to know that they are going to worship the Fish God, Matsya
Avataram, by dumping all the surplus foodgrains into the sea. | do not know
whether the Minister is worshipping the Koorma Avataram. He is very slow
in dealing with this problem. The vehicla of Lord Ganesha is rat. We will be
forced 10 worship the rats in the FClI godowns. They are very much
benefited because of the policies of the Central Government, My humble
request is, something fruitful should be done. So far, unfortunately, this
Minister has not done anything for the people. You can ses, a mess has
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been created. He should own moral responsibility for creating such a
situation. Nobody s dealing with the problem. The Agriculture Minister
announces the procurement policy. This Minister discusses about the PDS.
The Finance Minister is discussing about some other policy matters. But the
pecple are not getting anything. So, something should be concretised today.
| hope the Minister will come with some concrete proposal; otherwise, the
courl will direct him to do something. So, you have to announce something
for the people from this House, not from a court. 1 hape the Minister will do
scmething for the poor people of this country. Thank you.

MESSAGES FROM LOK SABHA
The Joint Committee on Stock Market Scam and matters relating thereto

SECRETARY-GENERAL: Sir, | have to report to the House the
following messages received from Lok Sabha, signed by Secretary-General
of Lok Sabha:

(1

| am directed 1o inform you that Lok Sabha, at its sitting held on
the 22™ August, 2001, has adopted the following motion regarding extension
of time for the presentation of the report of the Joint Committee on Stock
Market Scam and matters relating thereto:-

MOTION

“That this House do extend upto the end of the Winter Session the
time for presentation of the Report of the Joint Committea on
Stock Market Scam and matters relating thereto.*

(2)

"I am directed to inform you that Lok Sabha, at its sitling held on
the 22™ August, 2001, has adopted the following motion in regard to filling
up of the casual vacancy in the Joint Committee on Stock Market Scam
and matters relating thereto:-

MOTION

"That this House do appoint Shri Raashid Ali to the Joint
Committee on Stock Market Scam and matters retating thereto in
the vacancy caused by the resignation of Dr. Baliram.""
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